
Central Administrative Tribunal

Principal Bench, Wew Delhi

O.A.No. 2532/2002

Friday, this the 27th day of September, 2002

Henable Shri Justice U.S. Aggaiwal, Chairman
Hon"ble Shri M.P. Singh, Member (a)

L,C. Gindal s/o Shri F.C. Jindal

r/o 4, Paitap Nagar, 3ail Road, Neuj Oelhi>.64.

(By Adv/ocateS Shri Yogesh S^arma)

1.

2.

Uersus

Union of India through the Secretary

Ministry of Scidice & Technology,
Department of Science & Technology,
Technology Bhawan, New Clehrauli Road,
Wew Delhi-15,

Director General of Meteorology,
India Meteorological Department,
Mausam Bhawan, Lodhi Road, Mew Delhi,

0 R D E R (OWL)

..Applicant

Ftespon dents

Ddstice U,S, AggartualJ

The leaned counsel for applicant, without prejudice to

his rights, uithtfraus the present application.

2. Dismissed as uithdrauin.

(M.p; §ingh)

PI (A)

/sunil/

(V.S. Aggaiwal)

Chairman


